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Compmies_Act. 1956. [Placed in
Library. See No. LT-1454/67.]
REVISED STATISTICAL  INFORMATION

REGARDING WORKING OF THE PREVENTIVE
DETENTION ACT

The Minister of State in the Ministry of
Home Affairs (Shri Vidya Charan Shukla):
I beg to lay on the Table a copy of the
Revised Statistical information regard-
ing the working of the Preventive Deten-
tion Act, 1950, during the period 30th
September, 1965 to 30th September, 1966.
[Placed in Library. Sece No. LT-1455/67.)

ANCIENT MONUMENTS AND ARCHAEOLOGICAL
SITES AND REMAINS (AMENDMENT) RULES

The Minister of State in the Ministry of
Educat'on (Shri Sher Singh): I beg to lay
on the Table—

(I. A copy of the Ancient Monu-
ments and Archacological Sites
and Remains (Amendment)
Rules, 1967. published in Noti-
fication No. G.S.R. 663 in
Gazette of India dated the 13th
May, 1967, under sub-section (4)
of section 38 of the Ancient
Monuments and Archaeological
Sites and Remains Act, 1958.

(2, A statement showing reasons for
delay in laying the above Noti-
fication [Placed in Library. Scc
No. LT-1456/67.).

NOTIFICATION UNDER ESSENTIAL
COMMODITIES ACT

The Deputy Minister in the Ministry of
Commerce (Shri Shafi Qureshi): I beg to
Iay on the Table a copy of Notification
No. S.0. 2774 published in Gazette of
India dated the 8th August, 1967, issued
under soction 12A of the Essential Com-
moditics Act, 1955. [Placed in Library.
See No. LT-1457/67.)

Shri Narendra Singh Mahida (Anand):
Sir, th ee times I have raised the question
about Lothal Mnseum and the Minister
had replied that about Rs. 2-41 lakhs had
been set apart for the museum. About
eight years back the foundation stone had
been ’ald, and the Government has been
saying that the contract has been givea
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to the CPWD. The CPWD says that ten-
ders have been invited, but for the Jast
eight years nothing has been done; the
roads have been laid, the hotel has veen:
built but the museum is not there. 17,000
Harappan antiquities are lying idle in the:
Baroda museum.

Mr. Speaker: You want a discussion on.
that also!

Shri D. C. Sharma (Gurdaspur): I
endorse what he has said.

STATEMENT re PAY AND ALLOWANCES OF
EX-INDIAN  ARMY OFFICERS WHO HAD-
JOINED INA

The Minister of Defence (Shri Swaran:
Singh): Sir, I beg to lay on the Table a
statement about the restoration of the
balance of forfeited pay and allowances
of the cx-INA personnel. [Pluced in.
Library. Sec No. LT-1458/67.]

12.25% hrs.
ESTIMATES COMMITTEE

MINUTES

Shri P. Venkatasubbaish .(Naudyal):
I beg to lay on the Table, minutes of the
sittings of the Estimates Committee relat-
ing to the Tenth Report on the Ministry
of Railways—Commercial and othet
Cognate matters relating to Indian Ral-
ways.

12.26 hrs.
COMMITTEE ON PUBLIC UNDER-
TAKINGS
MINUTES

Shri D. N. Tiwary (Gopalganj): I beg-
to lay on the Table, Minutes of the sittings *
of the Committee on Public Undertakings
relating to :—

(1) First Report of the Committee on
Action taken by Government on
the dations ¢ ined
in the Forty-seventh Report of
the Estimates Committee (Third
Lok Sabha)—Exports Rifks In-
surance Corporation Limited,
Bombay (Now Transformed into-




